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Lots to Railway Equipment

1339. Shri H. G . Vaithnavx WiU the!
Minister of Railways be pleased to state |
the total lots caused to the Railway Equip- ] 
ment in the train accident at Jangaon on the 
27th September, 1954? ,1

The Parliamentary Secretary to j 
the Minister of Railways and Trans-j 
port cShri Shahnawaz Khan)t The]
approximate total cost of damage to Rail­
way property viz. Engine, Rolling  Stock, 
Permanent  Way  and Bridge,  was
Rs. 3»8o,50o/-.

B. C. G. Vaccination

1̂ 0*  Shri Janardhan Reddy : Will
the Minister of Health be pleased to 
state:

(a) whether it is a fact that Government 
propose to appoint a panel of Experts in 
each State to mvestigate into cases of alleged 
complications on  account  of  B.C.G. 
V accination;

(b) if 80, the names of States; and

(c) the function of the panel?

The Dep'ity Minister of  Health 
(Shrimati Chandrasekhar) 1 (a) to (c). 
No. Howsver» Directors of Public Health 
of all the States have been advised by the 
Director General of Health  Services to 
constitute a panel of doctors to investirate 
into any co \plications after the B.C.G. 
vaccination that may be brought to their 
notice  or published in the press.  The 
following States have uptill now constituted 
a panel of experts for this purpose;—

(1) Jammu and Kashmir.

(2) Kutch.

(3) Hyderabad.

(4) PEPSU

(5) Rajasthan.

(6) Delhi.

Stoppage of Booking

I34I- Shri K. P. Tripathit Will the 
Minister of Railways be pleased to state:

(a) whether it is a fact that Assistant 
Traffic  Inspector, Tezpur informed  the
.JTezpur Chambers of Commerce  recently 
I that due to congestion of wagons at Rangia 
f (Assam),  booking had to be dosed tem- 
iporarily on Tezpur-Rangia line; and

(b) if 80, the steps taken to remove the 
congestion ?

The Parliamentary Secretary to 
the Minister of Railways and Transport 
(Shri Shahnawaz Khan)t (a) Yes.

(b)  Additional trains have  been intro­
duced to elfea clearance  of  traffic  on 
Rangiya-Tezpur Branch.

Industrial  Tribunal Award, 
Dhanbad

1342. Dr. Rama Rao: Will the Min­
ister of Labour be pleased to state:

(a) the number of workers qualified 
to receive the bonus of four months basic 
wage  under the Award given by the In­
dustrial Tribunal, Dhanbad on the 24th, 
June, 1955;

(b) the number of them received pay­
ment so far; '

(c) the amount paid so far;

(d) the causes for the delay in imple­
menting this Award; and

(c) the steps bemg taken by Govern­
ment for its immediate implementation ?

The Minister of Labour  (Shri 
lOiandubhai Desai)x (a) to (c\ Collec­
tion of these data in respect of the 245 
manganese mines involved in the dispute 
would entail labour and time incommen­
surate with the results.  Further, the award 
itself is under appeal and the case is pending 
witii the Labour Appellate Tribunal.

(d) and (e).  Does not anse, as the 
award has been stayed by  the Labour 
Appellate Tribunal.

Indian Red Cross Society

1343. Shri Radha Raman: Will the 
Minister of Health be pleased to state 
whether it is a fact that the Indian Red Cross 
Society has made an appeal to the League 
of Red Cross Societies at Geneva for In­
ternational Relief ?

The Deputy Minister of Health 
(Shrimati  Chandrasekhar): Yes, A
statement showing the medical supplies and 
cash donations received /expected from 
national Red Cross Societies in response 
to the appeal is placed on the Table of the 
Lok Sabha.  Appendix XII, anncxure 
No. 25).




